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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
IA 7-8/2010 and 9-10 in in CVIL APPEAL NOs. 8429-8430 OF 2010
R. D. GARDI MEDI CAL COLLEGE & ANR. ETC. Appel | ant (s)
VERSUS
STATE OF M P. & ORS. Respondent ( s)

( for directions and extension of tine)
[for final disposal ]

Date: 23/02/2011 These Appeals were called on for hearing today.

CORAM :
HON BLE MR JUSTICE V. S. S| RPURKAR
HON BLE MR JUSTICE T.S. THAKUR

For Appell ant(s) Pragati Neekhra, Adv.
Suryanar ayana Si ngh, Adv.

Amanpr eet Singh Rahi, Adv.
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For Respondent (s) Vi bha Datta Makhi | a, Adv.

Akshat Srirvastava, Adv.
Patitosh Gupta, Adv.
P. P. Singh, Adv.
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For MC.I. M. Anmrendra Sharan, Sr. Adv.
M
M

=

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st these matters on 24. 2. 2011.

(Par deep Kunar) (Shashi Bala Vij)
Court Master Court Master



